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HI R T A S AT IS BT W ... (AuH)... o e g AR S
T @Y ¥ T I, i W @ g % fory adjourn far wrar &

The House then adjourned for lunch at twenty-eight minutes past one of the
clock.

The House reassembled after lunch at thirty minutes past two of the clotk,
MR. CHAIRMAN in the Chair.
MATTERS RAISED WITH PERMISSION - Contd.
Inscription in Hindi on the milestones in the National Highways in Tamil Nadu

SHRI P. G. NARAYANAN (Tamil Nadu): Mr. Chairman, Sir, | want to
draw the attention of the House to the grave situation prewailing in Tami
Nadu after the National Highways Authority's move to have Hindi inscription
on the milestones in Tamil Nadu. The Hindi inscrjption on the milestones is
being introduced for the first time in Tamil Nadu. The irony is that this
measure is being introduced when the Minister of Shipping, Road Transport
and Highways belongs to the DMK Party.

Sir, we, the peopie of Tamil Nadu, are not opposed to any
language, including Hindi, but the House and the Central Government
should realise the hundred years old popular movement in Tamil Nadu
against imposition of Hindi. Sir, in Tam#i Nadu, we are following time-tested,
two-language formula, and, the Centre should respect the sentiments of

.8even crore people of our State. Sir, late Prime Minister, Pandit Jawaharial

Nehru had given a solemn assurance to the people of Tamii Nadu, on the
floor of the Parliament, that Hindi will not be imposed on non-Hindi speaking
people. Sir, the National Highways Authority's move to have Hindi
inscription on the milestones in Tamil Nadu is in total contravention of
Pandit Nehru's assurance. Sir, | would like to ask: Wil the National
Highways Authority take steps to inscribe a language like Telugu,
Malayalam, or, any other South Indian language on the milestones of the
national highways in Uttar Pradesh.

Sir, this three-language formula remains only on papers. Sir, the Chief
Minister of Tamil Nadu has already written to the Prime Minister drawing his
attention to this explosive issue. )

I, therefore, appeal to the Centre to remove Hindi inscriptions forthwith
from all the milestones in Tamil Nadu in deference to the sentiments of
people of Tamil Nadu. Sir, the Minister of Shipping, Road Transport and
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Highways who belongs to my State has to give an explanation to the people
of Tamil Nadu.

MR. CHAIRMAN: Please finish it.

SHRI P. G. NARAYANAN (Tamil Nadu) : Sir, the Minister owes an
explanation to them.

SHRI JAIRAM RAMESH (Andhra Pradesh): Sir, | associate myself
with the concemn expressed by Shri P.G. Narayanan,

SHRI B.K. HARIPRASAD (Karnataka) : Sir, | also associate myself
with the concern expressed by the hon. Member...(Interruptions)...

ot wemafey - # ¥ YT L (eraum).. 9w dE )

SHRI E.M. SUDARSANA NATCHIAPPAN (Tamil Nadu) : Sir, the
three-language formula should be adhered to...{Interruptions)...

THE MINISTER OF SHIPPING, ROAD TRANSPCRT AND
HIGHWAYS (SHRI T.R. BAALU): Sir, | would like to say that the DMK is not
against any language. First of all, | have to correct the record. Sir, during
the month of November, it was brought to my notice that a particular
Member of Legislative Assembly has said -- it is on record -- that Tamil
language is not there and it is being ignored in all the milestones in the
State of Tamil Nadu. Immediately, | called my officers and gave them
instructions that wherever new roads are there on the National Highways,
milestones should be written in regional languages.

Sir, | told on 11.11.2004 itself to see that all the milestones are
inscribed in Tamil language. Orders for the same have been given, and,
moreover, today, | have issued orders to the NHAI saying that regional
languages should be part and parcel of all the milestones of each and every
State.  Sir, we want to have...(nterruptions)... and we have done our best.
...Unterruptions)...

MR. CHAIRMAN: The matter is over.
SHR! P.G. NARAYANAN: Sir, what about Hindi? ...(nterruptions)...

MR. CHAIRMAN: Special Mentions. ...(nterruptions)... & fire
3y, e fe ft v e & L (wmEeE).. A g, § e AR use &
HWee Her goanT & | . (Sa|er)...

2. YA G, TOPFAR (T gFE): W), W HO 4 gE ... (FEEr)...
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ot wmfy : o}, oY T e SE] WTET! .. (SEEE)... @ fee e
TPy TTEH e | ... (SaEE). .

A I a7 HE Y (Re) © wamufy o, oo g W R or L (s
1. AAN . IWFIAR W, ...(FFu)...

sft wumafey : ok A, ¥ & T § ) . (=EEE)...

& § 7t S .. (TeEm) R SO w4 SRt < £ L (sae).

1. yer ). AR WY, I w2 A . (sraa)...

oft Tumofy . ft-7el, & AR W e L (aEue). . F Repe dow @

HEAT

1. o) i), IR ¢

sft wafy : T-AE 1 A oReee W oW T . (smaar). TS STo B
TR 98 f & . (oeF).. o a7 € L (EeE)...

o1 A . WwigaR ¢ ¢
sft wamafy . ), sv 4T ongwl EreW # o1 oot T &) o 4w
rEq ... (IEE). ..

T YN B} WWPAR . W, BH FHH IR N AG-HAST

s wufYy : &7-87, *RT amg BRY1 o B &, | BRTl ww Sfere
a8, ¥ vares 98t e ...(3euR).. H o T8 Ter

(At this stage some hon. Members left the Chamber)
Y. T 27 e . W), FF W WM A OE .. (SEE). .
SHRI V. NARAYANASAMY: Sir, you have given a ruling.

...{Interruptions)...

Not recordgd.
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